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Procurement of Rice during Car rent Year

♦321. SHRI S. A. MURUOANAN- 
THAM : Will the Minister of AGRICUL-
TURE be pleated to state :

(a) what it the actual quantity of rice 
procured so;

(b) whether the target it likely to be 
reached; and

(c) if not, the rersons therefor ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE
(SHRt ANNASAHEB P> SHINDE) :
(a) According to reports received
from the States so far, the total quantity of 
rice including paddy in terms of rice 
procured during the current crop season is
528,000 tonnes.

(b) The current procurement season 
for rice has just ttaned and it is too early to 
say whether the target will be achieved.

(c) Dorn not arise.

SHRI S. A. MURUGANANTHAM : 
How much rice hat been procured by the 
Food Corporation of India and how much by 
other agencies ?

SHRI ANNASAHEB P. SHINDE: The 
break-up it not with me. I have given the 
total figure—5,28.000. The Food Corpora-
tion, apart from direct procurement for its 
own purposes, procures alto through State 
agencies and co-operative*. The break-up 
it not at the moment available with me. With 
notice; it will be possible tor me to give him 
t h r ^
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SHRI AMAR NATH CHAWLA :

Will the Minfotw of EDUCATION AND 
SOCIAL WELFARE be pleated to slate : v

(a) whether an idol of Lord Natmj 
was offered for sale for Rs. 75 lakhs in
New York;

(b) the name of temple of India to 
which it belonged; and

(c) the measures being adopted now to 
repatriate the idol and install it at its origi-
nal place 1

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE. (PROF, S. 
NURUL HASAN): (a). Yes, Sir. A
report to this effect was received from the 
Indian High Commission in the United 
Kingdom in July, 1970.

(b) This idol was found along with 
five others in a digging in village Sivapuram 
in the Thanjavur district of Tamil Nadu 
State in June, 1951. The District authori-
ties allowed all these idols to be kept in the 
local temple of Sivagurunathaswamy for 
worship.

(c) The matter was reported to the 
Central Bureau of Investigation who advised 
that efforts, in the first instance, should be 
made through the Indian Embassy in 
Washington to get back the idol to India 
and to obtain detailed informafion about 
the idol and the sources through which it 
reached New York. The Indian Embassy 
regretted their inability to get back the idol 
or to obtain the information required by the 
Central Bureau of Investigation. The 
Central Bureau of Investigation has accor-
dingly been requested to investigate the 
matter through its own agency. The State 
Government has also registered a case of 
theft and the matter is under the investiga-
tion of the State Police.
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WRITTEN ANSWERS TO QUESTIONS

Proposal for conversion of National 
Dairy Research Institute at Kama! Into 

Dairy University

*501. SHRI M. KATHAMUTHU : 
Will the Minister of AGRICULTURE be 
pleased to state:

(a) whether there is a proposal to 
develop (he National Dairy Research Insti-
tute at Kama! as a Dairy University with 
the help of the United Nations Development 
Programme; and

(b> if so, the main features thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) and (b).
No. A proposal to confer deemed Univer-
sity status on the National Dairy Research 
Institute under Section 3 of the University 
Grants Commission Ac: 1956, is, however, 
under consideration.

UNESCO/UNDP assistance is being 
given to the National Dairy Research Insti-
tute only for the establishment of a centre 
of advanced studies in ‘milk production.* 
In this case foreign assistance will be avai-
lable for a period of 2 years in the first 
instance.

Cut in 0 . A. of Teachers of Private
Colleges and Termination of Service of
Govt. College Teachers in West Bengal

*302. SHRIMATI BIBHA GHOSH 
OGSAMI : Will ihe Minister of EDUCA-
TION AND SOCIAL WELFARE be pleased 
to state :

(a) whether Government have issued a 
Circular recently imposing a cut in the D.A. 
of the Teachers of Private Colleges and 
terminating the services of 50 teachers in 
Government College in West Bengal;

(b) if so, the reasons for this Circular;

(e) whether Government have received 
any memorandum froja the West Bengal 
Colleges and University Teachers Associa-
tion demanding withdrawal of thls Circular; 
and ■

(d) if so, Government’s reaction 
thereto ?

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (PROF. 
S. NURUL HASAN) : (a) to (d). With a 
view to introducing uniform rate of Dearness 
Allowance for teachers of private colleges 
and those of Government sponsored colleges, 
the Government of West Bengal issued 
orders in July 1971 directing that the teachers 
in private affiliated colleges will be paid a 
total Dearness Allowance of Rs. 150 p.m. 
with effect from July I, 1971. As a result 
of these orders, teaches in private colleges, 
where the "College Dearness Allowance' had 
been less than Rs. 40 p.m. would gain 
financially, while teachers in other colleges 
would be adversely affected.

The Government of West Bengal has 
received a representation from the West 
Bengal College and University Teachers 
Association demanding withdrawal of the 
orders regarding the revision of Dearness 
Allowance. Pending examination in depth 
of the objections raised by the Association, 
the State Government has decided that 
implementation of these orders be held in 
abeyance,

As regards the termination of services 
of some teachers of Government Sponsored 
Colleges, the State Government rules pro* 
vide that only those candidates who are 
included in a panel on the recommendations 
of either a College Selection Committee or a 
Central Selection Committee should be 
appointed in the Sponsored Colleges. Quite 
a few of the Governing Bodies of these 
colleges had appointed a large number of 
non-empanelled candidates in an irregular 
manner. The State Government issued 
orders terminating the services of 45 non* 
empanelled teachers whose appointments had 
not been in conformity with the existing 
rules, and who had failed to qualify for such 
ap(H>intmenf oh feeing interviewedby a Cea» 
trai Selection Committee.




